
 

IN THE HIGH COURT OF ORISSA,CUTTACK       

Realisation of Court Fees received towards NOT READY 

Certified Copy Applications        

Date : 07.03.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 D. K. BISOI 
11237/202

2 
07.03.2022 ABLAPL/1763/2022 10 C 

    

2 P.K. LENKA 
11238/202

2 
07.03.2022 WP(C)/4900/2022 5 U 

    

3 P.K.LENKA 
11239/202

2 
07.03.2022 MACA/1077/2018 5 U 

    

4 B.R.SENPATI 
11240/202

2 
07.03.2022 WP(C)/18856/2008 10 C 

    

5 I.PANDA 
11242/202

2 
07.03.2022 WP(C)/6828/2004 10 C 

    

6 K.P.BEHERA 
11245/202

2 
07.03.2022 WP(C)/2235/2014 10 C 

    

7 PITABAS NAYAK 
11249/202

2 
07.03.2022 WP(C)/2102/2002 10 C 

    

8 M.BEHERA 
11250/202

2 
07.03.2022 WP(C)/6797/2010 10 C 

    

9 J. R. BEHERA 
11259/202

2 
07.03.2022 WP(C)/5546/2022 10 C 

    

10 H. K. MOHANTA 
11260/202

2 
07.03.2022 WP(C)/14682/2016 10 C 

    

11 B C PANDA 
11268/202

2 
07.03.2022 WP(C)/5329/2022 10 C 

    

12 A. K. PARIDA 
11279/202

2 
07.03.2022 WP(C)/5211/2022 10 C 

    

13 B. K. DAS 
11280/202

2 
07.03.2022 WP(C)/41108/2021 10 C 

    

14 SAMIR BARIK 
11281/202

2 
07.03.2022 

WPC(OAC)/2892/201

3 
10 C 

    

15 SAMIR BARIK 
11282/202

2 
07.03.2022 

WPC(OAC)/2889/201

3 
10 C 

    

16 B.CH.PANDA 
11283/202

2 
07.03.2022 CONTC/7560/2021 10 C 

    

17 SAMIR BARIK 
11284/202

2 
07.03.2022 

WPC(OAC)/2890/201

3 
10 C 

    



18 B.K.MOHARANA 
11286/202

2 
07.03.2022 WP(C)/5590/2022 10 C 

    

19 SAMIR BARIK 
11287/202

2 
07.03.2022 

WPC(OAC)/2888/201

3 
10 C 

    

20 SAMIR BARIK 
11288/202

2 
07.03.2022 

WPC(OAC)/2887/201

3 
10 C 

    

21 SAMIR BARIK 
11289/202

2 
07.03.2022 

WPC(OAC)/2901/201

3 
10 C 

    

22 D.D.MOHANTY 
11290/202

2 
07.03.2022 WP(C)/3834/2003 10 C 

    

23 SAMIR BARIK 
11291/202

2 
07.03.2022 

WPC(OAC)/2885/201

3 
10 C 

    

24 SAMIR BARIK 
11292/202

2 
07.03.2022 

WPC(OAC)/2881/201

3 
10 C 

    

25 SAMIR BARIK 
11293/202

2 
07.03.2022 

WPC(OAC)/2886/201

3 
10 C 

    

26 SAMIR BARIK 
11294/202

2 
07.03.2022 

WPC(OAC)/2883/201

3 
10 C 

    

27 SAMIR BARIK 
11295/202

2 
07.03.2022 

WPC(OAC)/2902/201

3 
10 C 

    

28 SAMIR BARIK 
11296/202

2 
07.03.2022 

WPC(OAC)/2884/201

3 
10 C 

    

29 P K SWAIN 
11297/202

2 
07.03.2022 OJC/6235/2002 10 C 

    

30 SAMIR BARIK 
11298/202

2 
07.03.2022 

WPC(OAC)/2882/201

3 
10 C 

    

31 SAMIR BARIK 
11299/202

2 
07.03.2022 

WPC(OAC)/2898/201

3 
10 C 

    

32 SAMIR BARIK 
11300/202

2 
07.03.2022 

WPC(OAC)/2894/201

3 
10 C 

    

33 SAMIR BARIK 
11302/202

2 
07.03.2022 

WPC(OAC)/2880/201

3 
10 C 

    

34 SAMIR BARIK 
11303/202

2 
07.03.2022 

WPC(OAC)/2893/201

3 
10 C 

    

35 M. R. SAHOO 
11305/202

2 
07.03.2022 

WPC(OAC)/1875/201

3 
10 C 

    

36 SAMIR BARIK 
11306/202

2 
07.03.2022 

WPC(OAC)/2891/201

3 
10 C 

    

37 
MANAS RANJAN 

SAHOO 

11307/202

2 
07.03.2022 

WPC(OAC)/3054/201

3 
10 C 

    

38 
SUNIL KUMAR 

PATNAIK 

11308/202

2 
07.03.2022 CRLMC/45/2022 10 C 

    

39 S PRADHAN 
11310/202

2 
07.03.2022 OJC/4048/1994 5 U 

    

40 
SUBASH 

MANSINGH 

11312/202

2 
07.03.2022 CRLMC/444/2022 10 C 

    

41 D J NAYAK 11313/202 07.03.2022 CRLMC/447/2022 10 C 
    



2 

42 A. K. PARIDA 
11322/202

2 
07.03.2022 WP(C)/5851/2022 10 C 

    

43 N. SAHOO 
11324/202

2 
07.03.2022 WP(C)/5799/2022 10 C 

    

44 

JAJATI 

KESHARI 

KHUNTIA 

11326/202

2 
07.03.2022 WP(C)/3614/2022 10 C 

    

45 M. R. ROUTRAY 
11329/202

2 
07.03.2022 WP(C)/5731/2022 10 C 

    

46 P.K.ROUT 
11331/202

2 
07.03.2022 WP(C)/5701/2022 10 C 

    

47 P.K.ROUT 
11332/202

2 
07.03.2022 WP(C)/5190/2022 10 C 

    

48 R. K. NAYAK 
11334/202

2 
07.03.2022 WP(C)/5566/2022 10 C 

    

49 S. C. BISWAL 
11335/202

2 
07.03.2022 BLAPL/10798/2021 10 C 

    

50 J.BEHERA 
11339/202

2 
07.03.2022 CRLMC/108/2022 10 C 

    

51 A SAHU 
11345/202

2 
07.03.2022 ABLAPL/12242/2020 10 C 

    

52 
SIDHARTH 

PADHI 

11352/202

2 
07.03.2022 BLAPL/11341/2021 10 C 

    

53 B K SETHI 
11355/202

2 
07.03.2022 WP(C)/4258/2022 10 C 

    

54 S PRADHAN 
11356/202

2 
07.03.2022 OJC/4048/1994 5 U 

    

55 GANESH SAHOO 
11360/202

2 
07.03.2022 CRLMC/523/2022 10 C 

    

56 G.R.PATRA 
11361/202

2 
07.03.2022 CRLMC/522/2022 10 C 

    

57 P K MOHANTY 
11362/202

2 
07.03.2022 MACA/780/2015 4 U 

    

58 P K MOHANTY 
11366/202

2 
07.03.2022 MACA/779/2015 4 U 

    

59 S.K.SARANGI 
11368/202

2 
07.03.2022 CRLMC/494/2022 10 C 

    

60 S C PANI 
11371/202

2 
07.03.2022 WP(C)/5604/2022 10 C 

    

61 R.K.MISHRA 
11372/202

2 
07.03.2022 CRLMC/483/2022 10 C 

    

62 S C PANI 
11374/202

2 
07.03.2022 WP(C)/5605/2022 10 C 

    

63 S SAMAL 
11376/202

2 
07.03.2022 TRP(C)/23/2022 10 C 

    

64 S C SUNDARA 11378/202 07.03.2022 WP(C)/8243/2005 5 U 
    



2 

65 L SAHOO 
11380/202

2 
07.03.2022 TRP(C)/23/2022 10 C 

    

66 P K MOHANTY 
11381/202

2 
07.03.2022 WP(C)/26172/2021 4 U 

    

67 P K MOHANTY 
11385/202

2 
07.03.2022 WP(C)/22597/2021 4 U 

    

68 DILIP SAMAL 
11388/202

2 
07.03.2022 WP(C)/21331/2018 10 C 

    

69 A K DAS 
11391/202

2 
07.03.2022 WP(C)/21331/2018 10 C 

    

70 
RASHMI RANJAN 

DAS 

11392/202

2 
07.03.2022 CRLMC/4549/2011 10 C 

    

71 J. PRADHAN 
11394/202

2 
07.03.2022 TRP(C)/320/2019 10 C 

    

72 
JYOTI PRAKASH 

KAR 

11395/202

2 
07.03.2022 TRP(C)/320/2021 10 C 

    

73 B K DAS 
11396/202

2 
07.03.2022 CRLMC/1503/2019 10 C 

    

74 
HEMANTA KUMAR 

MOHANTA 

11397/202

2 
07.03.2022 TRP(C)/71/2022 10 C 

    

75 
P.C.CHHINCHAN

I 

11398/202

2 
07.03.2022 TRP(C)/72/2022 10 C 

    

76 B K DAS 
11403/202

2 
07.03.2022 CRLMC/1502/2019 10 C 

    

77 P K MISHRA 
11405/202

2 
07.03.2022 WP(C)/3192/2008 1 O 

    

78 
SRINIBASH 

MOHANTY 

11409/202

2 
07.03.2022 BLAPL/6944/2019 10 C 

    

79 
T K MOHANTY 

ADV 

11410/202

2 
07.03.2022 RSA/297/2014 10 C 

    

80 J N PANDA ADV 
11411/202

2 
07.03.2022 RSA/332/2008 10 C 

    

81 D. SAHU 
11413/202

2 
07.03.2022 WP(C)/9445/2005 10 U 

    

82 H.K.TRIPATHY 
11415/202

2 
07.03.2022 WP(C)/23258/2020 10 C 

    

83 K.MOHANTY 
11416/202

2 
07.03.2022 WP(C)/23258/2020 10 C 

    

84 K.C. SAHOO 
11417/202

2 
07.03.2022 WP(C)/19501/2020 10 C 

    

85 T.BAG 
11419/202

2 
07.03.2022 WP(C)/14445/2018 10 C 

    

86 A.T.NAYAK 
11422/202

2 
07.03.2022 CRLMC/4019/2012 10 C 

    

87 D.BEHERA 
11424/202

2 
07.03.2022 WPC(OA)/1126/2017 10 C 

    



88 M. N. MOHANTY 
11440/202

2 
07.03.2022 ABLAPL/411/2021 10 C 

    

89 LALATENDU RAY 
11442/202

2 
07.03.2022 ABLAPL/1787/2022 10 C 

    

90 
ACHYUTANANDA 

PATTANAIK 

11444/202

2 
07.03.2022 ABLAPL/1792/2022 10 C 

    

91 
ACHYUTANANDA 

PATTANAIK 

11445/202

2 
07.03.2022 ABLAPL/1793/2022 10 C 

    

92 R. K. BARIK 
11446/202

2 
07.03.2022 BLAPL/11128/2021 10 C 

    

93 J.SAHOO 
11451/202

2 
07.03.2022 WP(C)/17758/2014 5 U 

    

94 N.SAHOO 
11452/202

2 
07.03.2022 ABLAPL/1774/2022 10 C 

    

95 RAHUL SETHI 
11453/202

2 
07.03.2022 ABLAPL/1772/2022 10 C 

    

96 RAHUL SETHI 
11454/202

2 
07.03.2022 ABLAPL/1771/2022 10 C 

    

97 M.R. SAHOO 
11457/202

2 
07.03.2022 ABLAPL/1756/2022 10 C 

    

98 B.G.DAS 
11458/202

2 
07.03.2022 ABLAPL/1755/2022 10 C 

    

99 P.C.BEHERA 
11459/202

2 
07.03.2022 ABLAPL/1754/2022 10 C 

    

100 
L.N.RAYATSING

H 

11463/202

2 
07.03.2022 ABLAPL/1731/2022 10 C 

    

101 A.K.NAYAK 
11464/202

2 
07.03.2022 ABLAPL/1729/2022 10 C 

    

102 M.D.BISWAL 
11469/202

2 
07.03.2022 ABLAPL/1734/2022 10 C 

    

103 H.K.MOHANTA 
11470/202

2 
07.03.2022 WP(C)/5723/2022 10 C 

    

104 SARAT DASH 
11472/202

2 
07.03.2022 WP(C)/1225/2022 10 C 

    

105 B.K.DAS 
11473/202

2 
07.03.2022 WP(C)/3231/2022 10 C 

    

106 M.K.MOHANTY 
11474/202

2 
07.03.2022 ABLAPL/85/2021 10 C 

    

107 
L.N.RAYATSING

H 

11475/202

2 
07.03.2022 ABLAPL/74/2021 10 C 

    

108 S.C.BISWAL 
11476/202

2 
07.03.2022 ABLAPL/65/2021 10 C 

    

109 
PRATAP KUMAR 

MOHANTY 

11479/202

2 
07.03.2022 ABLAPL/1727/2022 10 C 

    

110 P.K.MOHANTY 
11480/202

2 
07.03.2022 ABLAPL/16604/2021 10 C 

    

111 R.K.MOHABHOI 11482/202 07.03.2022 ABLAPL/560/2021 10 C 
    



2 

112 
JAYADEBA 

BEHERA 

11485/202

2 
07.03.2022 ABLAPL/1778/2022 10 C 

    

113 M.NAYAK 
11486/202

2 
07.03.2022 ABLAPL/506/2021 10 C 

    

114 N.SAHOO 
11489/202

2 
07.03.2022 ABLAPL/1747/2022 10 C 

    

115 S.BARIK 
11490/202

2 
07.03.2022 ABLAPL/1748/2022 10 C 

    

116 A.K.RANA 
11492/202

2 
07.03.2022 ABLAPL/1750/2022 10 C 

    

117 G.SAHOO 
11493/202

2 
07.03.2022 ABLAPL/1753/2022 10 C 

    

118 
M/S MOHENDRA 

DALAI 

11494/202

2 
07.03.2022 

WPC(OAC)/1736/201

3 
10 C 

    

119 L.D. SAHU 
11495/202

2 
07.03.2022 CRLMP/1238/2018 10 C 

    

120 B.D.BISWAL 
11496/202

2 
07.03.2022 WP(C)/5102/2022 10 C 

    

121 B.D.BISWAL 
11497/202

2 
07.03.2022 WP(C)/5103/2022 10 C 

    

122 B.K.DAS 
11498/202

2 
07.03.2022 WP(C)/3225/2022 10 C 

    

123 B.D.BISWAL 
11499/202

2 
07.03.2022 WP(C)/5560/2022 10 C 

    

124 
BYOMAKESH 

TRIPATHY 

11500/202

2 
07.03.2022 ABLAPL/9/2021 10 C 

    

125 B.K.MOHARANA 
11501/202

2 
07.03.2022 BLAPL/8732/2020 10 C 

    

126 MANJU MALLICK 
11502/202

2 
07.03.2022 ABLAPL/12521/2020 10 C 

    

127 
SURENDRA NATH 

KAR 

11503/202

2 
07.03.2022 ABLAPL/12438/2020 10 C 

    

128 R.K.MOHABHOI 
11505/202

2 
07.03.2022 WP(C)/5973/2022 10 C 

    

129 B.DAS 
11507/202

2 
07.03.2022 WP(C)/8837/2016 10 C 

    

130 S.J.MOHANTY 
11508/202

2 
07.03.2022 WP(C)/21767/2016 10 C 

    

131 P.K.JENA 
11509/202

2 
07.03.2022 WP(C)/5802/2022 10 C 

    

132 P.K.JENA 
11510/202

2 
07.03.2022 WP(C)/17552/2017 10 C 

    

133 P.K.JENA 
11511/202

2 
07.03.2022 WP(C)/17545/2017 10 C 

    

134 H.JENA 
11512/202

2 
07.03.2022 WP(C)/7205/2012 10 C 

    



135 A K NAYAK 
11513/202

2 
07.03.2022 CMP/368/2016 5 U 

    

136 R.M.NAYAK 
11514/202

2 
07.03.2022 COA/3/2010 5 U 

    

137 R.M.NAYAK 
11515/202

2 
07.03.2022 COA/3/2010 5 U 

    

138 A.MISHRA 
11516/202

2 
07.03.2022 

WPC(OAC)/2166/201

5 
5 U 

    

139 A.MISHRA 
11517/202

2 
07.03.2022 

WPC(OAC)/2165/201

5 
5 U 

    

140 A.MISHRA 
11518/202

2 
07.03.2022 

WPC(OAC)/2164/201

5 
5 U 

    

141 N.C. SINHA 
11519/202

2 
07.03.2022 CMP/1451/2018 5 U 

    

142 S.J. PRADHAN 
11520/202

2 
07.03.2022 MATA/107/2013 5 U 

    

143 K.P.BEHERA 
11521/202

2 
07.03.2022 ABLAPL/1647/2020 5 U 

    

144 
SACHIDANANDA 

PRADHAN 

11522/202

2 
07.03.2022 ABLAPL/70/2022 10 U 

    

145 H.K.BHOL 
11523/202

2 
07.03.2022 OJC/9449/1993 5 U 

    

146 S.K.BEHERA 
11524/202

2 
07.03.2022 OJC/4526/1997 1 O 

    

147 S.K.BEHERA 
11525/202

2 
07.03.2022 WP(C)/8505/2012 1 O 

    

148 S.K.BEHERA 
11526/202

2 
07.03.2022 WP(C)/5922/2016 1 O 

    

149 S.K.BEHERA 
11527/202

2 
07.03.2022 WP(C)/2585/2022 1 O 

    

150 S.K.BEHERA 
11528/202

2 
07.03.2022 WP(C)/1111/2022 1 O 

    

151 S.K.BEHERA 
11529/202

2 
07.03.2022 WP(C)/2742/2022 1 O 

    

152 S.K.BEHERA 
11530/202

2 
07.03.2022 WP(C)/1123/2022 1 O 

    

153 S.K.BEHERA 
11531/202

2 
07.03.2022 WP(C)/892/2022 1 O 

    

154 S.K.BEHERA 
11532/202

2 
07.03.2022 WP(C)/176/2022 1 O 

    

155 S.K.BEHERA 
11533/202

2 
07.03.2022 WP(C)/629/2022 1 O 

    

156 S.K.BEHERA 
11534/202

2 
07.03.2022 WP(C)/1096/2022 1 O 

    

157 S.K.BEHERA 
11535/202

2 
07.03.2022 WP(C)/31479/2021 1 O 

    

158 S.K.BEHERA 11536/202 07.03.2022 WP(C)/24610/2021 1 O 
    



2 

159 B. DALAI 
11537/202

2 
07.03.2022 WP(C)/3610/2014 5 U 

    

160 M. PANDA 
11538/202

2 
07.03.2022 WP(C)/734/2006 5 U 

    

161 K.P. MOHANTY 
11539/202

2 
07.03.2022 WP(C)/1066/2011 5 U 

    

162 T.BAG 
11540/202

2 
07.03.2022 WP(C)/5181/2017 5 U 

    

163 T.BAG 
11541/202

2 
07.03.2022 WP(C)/2248/2017 5 U 

    

164 T.BAG 
11543/202

2 
07.03.2022 WP(C)/4936/2017 5 U 

    

165 P. K. JENA 
11545/202

2 
07.03.2022 WP(C)/40739/2021 10 C 

    

166 S ROUL 
11546/202

2 
07.03.2022 WP(C)/7475/2019 5 U 

    

    
Total  1395 

     

 


